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For the applicant 	t.G.j1isra, counsel. 

For the respondents: mr.P.K.Arora, counsel. 

ORDER 

. .* 
-, 

Heard ld.counsal for both the parties over an application 

being tI.M.67 of 1998 Piled by the applicant for expeditious 

hearing of the O.A. 878 of 1997. 

.Ld.counsel for the respondents, I.P.K.Arora, submits 

that the O.A. has been admitted for hearing but no reply 

could be filed till data. He further submits that the case has 

been fixed for hearing on 13.5.1998. 

Respondents are allowed further time to file the rep1y - 

and the Q.A. will appear on 13.5.1998, as alredy_-i-,d. Ld. 

counsel for the applicant is given the iib,erI to file rejoinder, 

if anyt in the meantime. 

4. 	The M.A. isdisposed.of accordingly. 	 - 

L/ 

ayastha)(1.Pu  
Judicial Member 


